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Shri V. T. Nayar: i t e  hon. Minis
ter says that the amount given as loan 
has been used according to  the infor
mation with the Government. May I 
know whether, in enquiring about it. 
Government have also enquired whe
ther the sales o f the titanium products 
manufactured there are given over to 
a particular company and, i f  so, whe
ther the Government are aware of 
the name o f that company?

Shri Manubhal Shah: On the first 
part o f the question, the very fact 
that the production of this factory in 
1952 was only 234 tons, rose to 1400 
tons in 1954 and it became in 1955, 
1,800 tons shows that the factory has 
made nearly wonderful progress and 
all the money that was given to them 
as loan has been rightly used for ex- 
pansion purposes. As fo r  the second 
part of the question, it  is the freedom 
given to every company to select 
their own sellers and they have ap
pointed one company in the country 
as their sole distributors.

Test House In Madras

*1622. Shri Balakrlshnan: W ill the
Minister o f Works, Housing and Sup
ply be pleased to state:

(a ) whether the South Indian Cham
ber o f Commerce had made a repre
sentation to Government about the 
necessity o f locating a test house of 
commercial products in Madras State; 
and

(b ) i f  so, the reaction o f Govern
ment thereto?

The Deputy Minister o f Works, 
Housing and Supply (Shri An il K . 
Chanda): (a ) Two Representations 
were received one from the Madura- 
Ramnad Chamber o f Commerce and 
anofher from the Indian Chamber o f 
Commerce, Coimbatore to this effect.

(b ) .Establishment o f a Branch Test 
House at Bombay is included in the 
Second F ive Year Plan. Opening o f 
more Test Houses w ill be considered 
in the light o f the experience gained 
from  the working of the proposed 
Bombay Branch.

Shri Bdsfatkfaum: A t  pr— nt
where is the teat house which la tast
ing the products sent from  Madras 
State?

Shri An il K . Chanda: A t present
there is one Government test house 
and that is located in Alipur, Calcutta.

Shri S. B. Anunagfuua: M ay I  know
whether it is a fact that all the arti
cles to be tested have to be sent to 
Calcutta and there is inordinate 
delay in getting the articles tested and 
the merchants face difficulties by this 
delay?

Shri A n il K . Chanda: There is only 
one test house for the whole o f the 
country. So, it is inevitable that
there w ill be congestion o f work. W e  
are opening a new one in Bombay 
during the second F ive Year Plan and 
that w ill lessen the congestion.

Publicity o f Development Works bi 
Andhra

*1623. Shri Balarama Krishna lah:
W ill the Minister of Information and 
Broadcasting be pleased to state:

(a ) the steps that the Government o f 
India have taken to give due publi
city to the development works in the 
enlarged State o f Andhra Pradesh; 
and

(b ) whether the Government o f 
India propose to establish a separate 
unit in Andhra Pradesh to cover the 
activity in this direction?

The Minister o t  Information and 
Broadcasting (Dr. Keskar): (a ) and
(b ) Generally publicity is done by 
the State Governments for develop
ment works o f the State concerned. 
A  statement is laid on the Table 
showing the work done by Central 
organisations. [See Appendix V, an- 
nexure No. 19.1

Shri Balarama Krishna la h: May
I know whether it is a fact that a ll the 
cinema houses in the South are not 
exhibiting the news reels?

Dr. Keskar: How does it arise out 
of this question?
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t t l .  8 * «»k e r : Arises out o f publicity.

Dr. Keskar: Compulsory exhibition 
o f documentaries is not part o f publi
city.

Shri Beda: According to the previous 
arrangements, the present Andhra 
State is to be covered by Nagpur and 
Madras. Does it  still continue?

Dr. Keskar: Does he mean the
radio stations?

Shri Heda: I  am referring to the 
publicity unit o f the information de
partment; whenever there is a big 
event, somebody writes to the informa
tion department for making arrange
ments for taking pictures, etc.

Dr. Keskar: The hon. Member has 
probably not understood. There is 
no such organisation for publicity. 
W e have got news reel cameramen 
stationed at one or two places and 
they function separately. There is a 
separate organisation for the publicity 
vans. So, they are quite separate 
from  each other. There is no such 
one unit which does all the work o f 
Central publicity.

Shri Tangamanl: In the statement
various documentaries like "Tunga- 
bhadra” and “Shipping and Ship
building” are mentioned. May I  
know whether these documentaries 
are being shown in all the cinema 
houses?

Dr. Keskar: I  do not know to which 
State he is referring.

Mr. Speaker: H e refers to Andhra
Pradesh. H e is referring to the state
ment laid on the Table.

Dr. Keskar: The compulsory exhibi
tion o f these documentaries in Andhra 
Pradesh is not taking place at pre
sent, because there is a law  suit pend
ing, which is coming up in October. 
Only after that is settled, it can be 
done. There is a dispute between the 
exhibitors and the distributors
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